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429. SHRI BHIXU RAM JAIN: Will 
the MinIster of WORKS AND 
HOUSING be pleased to at&te: 

(a) whether Government have al-
ready abolillhed the lease system of 
land in some parts of Delhi; 

(b) .. heth ... due to persist""t de-
mand trom the public, Govenunent 
propose to abolish the system com-
pletely; and 

(c) if so, whea a decisioll in the 
matt.., is likely to be taken? 

THE MINISTm OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA 
NARAIN SINGHJ:(a) No, Sir. 

(b) No, Sir. However, Government 
has been considering a limited pro-
posal whether the leasehold system .. 
it is at present may be abolished or 
changed in respect of residential pro-
perties in Delhi. 

(c) A decisiOin on the above is eX. 
pected to be taken in the Illea, futu_ 
re. 

__ of.. "Ill _.u...& aetl~i
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"431. SHRI DAULATSINHJI 
t;ADKJA: Will the MInist ... of AGRI-
CULTURE be pleased to state: 

(a) whether it is a fact that with the 
iIlCl"l!6oed operational activities of 
mechanilled boats and trawlers near 
the c:oast1Ine, the condition of tradi-
tional lIahermen had been adversely 
aftected in terms of fish catch and 
earniDgs; and 

(b) if so, whether Government will 
consider to clearly demarcate the 
area fOr traditional boats, mechanised 

boats and deep_sea vessel. for the 
benefit of small fislo.ermen? 

THE MINISTER OF STATE IN THE 
MINlSTRY OF AGRICULTtnl,E AND 
RURAL RECONSTRUCTION (SHRI 
R. ·V. SWAMINATHAN): (al and (b). 
The fishing operations of machanised 
boats 'and large vessels near the coast 
are likely to h~ye adverse effect on 
the fish catch a"<l earnings of tradi-
tional fishermen. ll'l order to aafe. 
guard the interests of the traditionsl 
fishermen, the Government commend-
ed to all the maritime States a lI'.Aldel 
bill regarding marine fishing regula-
tions and advised them to demarcate 
the areas of operatiQn. of traditional 
lIahermen, mechaRiaed boats 8lld deep 
sea vessels. The Govemmeats of 
Kerala, Maharashtra and Goa have al-
ready enacted suitable legislatioll/l in 
this respect. The Government dO not 
permit operation of deep sea fishing 
vessels within the teJTitorial waters 
extendiAg upto 12 nautical mile. trom 
the ooast. 
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